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- Deputorion of sri B.V.L.N.chokrovorthi,

Metropoliton Sessions Judge-cum-rr Addr. District ond sessions Judge.
Vijoyowado, Krishno District, os Moster Troiner from the High court of Andhro
Prodesh to porticipote in the troining of troiners progromme scheduled to be
conducted by the Hon'ble ecommittee, supreme courr of rndio on 30rh ond 31.i
March,2019 ot the Derhi Judicior Acodemy, Derhi - Rerief Arrongements -
Orders - Issued.

ORDER ROC. No.235/ 2019.B.sPL DATE : 28.03_ 2019

The High Court possed the following Orders:

sri B.V.L.N.chokrovothi, Metropoliton sessions Judge-cum-rr Addl. District ond
sessions Judge, vijoyowoda, Krishno District, who hos been deputed os Master
Troiner from the High court of Andhro prodesh to porticipote in the troining of
troiners progromme scheduled to be conducted 6y the Hon'ble supreme court ol
rndio on 30.03.2019 ond 31.03.2019 qt fhe Delhi Judiciol Academy, Delhi, is hereby
directed to hondover chorge of his post to the XIV ndditionol District and Sessions
Judge-cum-Additionol Fomily court, vijoyowado-cum-vrrr Additionol Metropoliton
sessions Judge, Vijoyowodo, Krishno District ond proceed to offend fhe soid troining
Progromme.

The XrV Additionol District ond sessions Judge-cum-Additionol Fomily
Court, Vijoyowodo-cum-VIIf Additionol Metropoliton Sessions Judge,
Vijoyawodo, will be inchorge of the post of Metropoliton Sessions Judge-
cum-ff Addl. Distnict ond Sessions Judge, Vijayowodo, during the period
of absence of Sri B.V.L.N.Chokrovarthi; ond

on return from the troining progromme, sri B.v.L.N.chokrovorthi, District ond
sessions Judge, will resume duty os Metropoliton sessions Judge-cum-rr Addl.
District ond Sessions Judge, Vijoyawodo, Krishna District.

NOTE: Sri B.V.L.N.Chokrovorfhi, is hereby permitted to relieve ond join duty by
ovoiling octuol journey time for the soid purpose.
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To
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FAC. REGrsrRAR (VT6TLANCE)

l. The officer.
2. The Registror (Informotion Techno logy-cum-Centrol Project Coordinator), High Court

of Andhro Prodesh ot Amorovothi. (with o request to direct the concerned to uplood
the proceedings in the High Court's Website und,er generol inf ormotion).

3. The Prl. District ond Sessions Judge, Krishno ot Machilipotnom.
4. The Melropoliton Sessions Judge-cum-Il Addl. District ond Sessions Judge,

Vijoyawodo, Krishno District.
5. The XIV Additionol District ond Sessions Judge-cum-Add itionol Fomily Court,

Vijayowodo-cum-Vllf Additionol Metropoliton Sessions Judge, Vijoyowodo, Krishno
District.

6. The Distnict Treosury Officer, Krishno ot Mochilipatnom.
7. The Section Officer, Computer Section, High Court of Andhro Prodesh at Amoravathi.


